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2130. SHRI MOLAHU PRASAD: 
Will the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to refer to 
the replles given to Unstarred Question 
Nos. 1118 on the 26th July, 1968 and to 
Vnstarred question No. 926 on tbe 15th 
November, 1968 and state: 

(a) the designations o( tbe officers 
competent to sanction scales of pay of 
Primary School Teacbers of Government 
and Private Schools 10 Ibe State. under the 
President', rule and in tbe Union Terri. 
tories; 

(b) wbetber the delails rellardin. tbe 
cost of livin, and economie potentiality In 
various States referred to In reply to parts 
(b) and (c) of Unatarred QuetltJon No. 926 
answered on the ISth November, 1968, 
would be laid on the Table; and 

(c) the details of the varioul .teps 
taken by eacb State under tbe PresldeDt'. 
rule or Union Territory In tbls reprd? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN,: (., There are no States 
under tbe President's Rule nON. As for 
tbe Union Territories, new scales of pay 
for Govemment and aldod Primary School 
teach en are prescribed witb tbe concur· 
rence of tho Central Governmen!. 

(b) As already Ita ted in reply to 
Question No. 926 dated tbe ISth November, 
1968, tbls information I, not avanable In 

the Education Ministry. 
(c) Detail. vary from State to Stat, 

anli amon~ Union Torritori ... 




